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(b) If &0, wbether the modalitiel bave 
since heea worked out and if 80, tbe 
deta iJs thereof; and 

(c) the names of the IrrllatioD projects 
which will come under the purview of 
tbls new scb erne ? 

THB MINISTER OF WATER 
RBSOURCBS (SHRl B. SHANKARA­
NAND) : (8) No, Sir. 

(b) & (c) Do not arile. 

Paelllt)' of Hostel Sablidy to 
Chndren of RaUway Employees 

Residing In Hostels 

6136. SHRI MANIK SANY AL : Will 
the Minister of TRANSPORT be pleased 
to state: 

(a) whether the Third Pay Commission 
(Central) vide para 16 of Chapter S9 of 
the Report had recommended that "it is 
necessary to extend the facility of hostel 
subsidy to tbe children residiDg in the 
hostels of all recognised schools,t ; 

(b) if so, whether any circular bas been 
llsued by the Railway Board in tbis regard 
!lnd if not, the reasons thereof: 

(c) wbetber tbe absence of a school 
()f requisite standartf at the place of 
workinl of tbe employee should be taken 
Into consideration as "compclliol 
.circumstances" for payment of hostel 
subsidy even if tbe employee is not 
transferred durinl bis service period from 
one station to aoother ; and 

s. No. Stat 0 

1. Bibar 

2. Goa 

(d) wbetber the rules framed for 
payment 01 educatfODal .I.IIIBDOI ..... 

. appllcable·on the same term. aDd CoDdI­
tions for payment 01 bostel subsld, allo, 
except ror tbe difference In rate of 
paymeat? 

THB MINISTER. OF STA TB IN THE 
DEP~RTMBNT OP RAILWAYS (4JHRI 
MADHAVRAO SCINDIA): (a) Tbe 
rocommenda tions of the Third Pa, 
Commilsion are OD thne I inas. 

Cb) Yes, Sir. 

(c) This il Dot pcrmissibl e •• per 
extent orders. 

Cd} No, Sir. 

HolidaY Home. 

6137. SHRI MANIK SANYAL: Will 
the Minister of TRANSPORT be pl •• sed 
to state: 

(8) tbe total Dumber or Holiday Hom e. 
built State-wise; 

(b) the Dumber of new Holiday HOmel 
built durin, the last tbree years, yearwile: 
and 

(c) the criterion laid down for 
allotment of Holiday Home. to differlDt 
catolorie. of emplopoes ? 

THB MINISTBR. OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRJ 
MADHAVRAO. SCINDJA) : (a) The totaJ 
number of Holiday Homes built statewiee 
is as pcr details BiveD below :-

Total Number of Holida, 
Homes Built State". 

2 

J 
3. Himachal Prade.b 3 

4. Jammu & ICubmir 2 

$. Kantatat, I 
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I 2 3 

,. MadIa,a Pradesb 1 

7. Mabaralbttl 

I. Meaha'", 

•• onl.a 
10. llajaltbaD 

11. TamilDadu 

12- Uttar Pradesb 

13. Welt Ben •• ' 

trotal 

(b) One Rollda, Home was built 
durin. the tlst three ,ean at Darjeelinl 
in West Benlal on M.P. Rallwa, in 1983. 
Work OD folJowiaa' boMda, homes is in 
proaress :-

ADdbra Practeah-J 
T8mD Nadu -2 

(0) Holida, HOIIIII are allotted to 
different catelOrlel of employe_ on firlt 
come fint basis on receipt of applications 
b, the Railway' A'mlDiltratloD on payment 
of nominal cbar.et. Retired RaDway 
employees are allo allotted HoUda, HOlDeI 
on payment of preacribed cbar.. subject 
to avaiiablUt,. 

Sblp. OD C",terllli Arraalem eDtl 
with Ship'.... CorporatiOD of 

w •• 

6138. DR. V. VBNKATBSH: Will 
the Minister of TRANSPORT be plealcd 
to Itate : 

(a) whether it il. ract that Sbippinl 
Corporation of In4ta' bal to charter large 
Dumber of ships from time to time on 
certaiD commercial coDsideratioDs ; 

(b) tbe Dumber of sbiPI which are at 
prescot OD obarterinl .rraD.ementa with 
SbppiDI Corporation 01 Iodl. beJoqiq 
to durereDt 'orollo compuios witb 
detail. of DWT t clall of abipl, CODtaIDeriaed 
or otbenrile, obarteria. ftC. OD per day 
bUll; 

6 

1 

2 

2 
4 , 
2 

33 

(c) wbether Shipping Corporation of 
India perren to have such chart erial 
through a set of lilted brokers and no Dew 
broker is entertained for tbe purpose ; 

Cd) II 80, tbe reasons tberefor; and 

(e) tbe actioD proposed to be taten 
to encourale oew brokers too ., 

THE MINISTER OF STATB IN TBB 
DEPART.MBNT OF SURPAcB 
TRANSPORT (SHRI RAJBSH PILOT): 
(a) In-cbartering of vessell is dOD e b, 
Shipping Corpora lion or India Ltd. to 
moet it. contractual oblilatioDI for carria •• 
of bulk as well as liDor carlocs al and 
when required. However, cODslderiDI 
tbe volume of SCI's operations, the number 
of chartered ships oannot be considered 
as very large. 

(b) There are IS vessell which are 
presently on charter with SCI, detaill of 
wbich are liven in attached sta tement. 

(c) to (e) Chartering of veuell art 
done tbrouab a panel of broken and 
tbi. panel fl r,eviowed annually. 
ApplicatioDs received from ship broker. 
are reviewed and jf considered suitable, 
tbe), are inducted into tbe panel 00 

tempor9l'Y basis depending on SCI-, 
requirements. Sueb temporar)' brok .. , 
are a110 ,ranted permaDent Itatul if tlle" 
ctrcumataDCOI warrant aftcr perlodioal 
roview or thoir performance. At preseo, 
the number of brokers on SCI paDol II 
IODsjdered to be adequate to cover tbelr 
9hartoriDI requlrOIDcata. ,,<; 




